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MR. CHAIRMAN: Question No. 217.
OCEMS in Tamil Nadu

217 DR. SASIKALA PUSHPA RAMASWAMY: Will the Minister of JAL SHAKTI
be pleased to state:

{a) whether Government has installed Online Continuous Effluent Emission
Monitoring System (OCEMS) 1n all the rivers of the State of Tamil Nadu;

(by if so, the details thereof; and
{cy if not, the reasons therefor?

THE MINISTER OF JAL SHAKTI (SHRI GATENDRA SINGH SHEKHAWAT): (a)
to (c¢) A Statement 1s laid on the Table of the House.

Statement

(a) to (c¢) Tt is the responsibility of the State Governments/concerned local bodies
to set up facilities for collection, transportation and treatment of sewage being generated
and ensure that untreated sewage does not fall into the rivers & water bodies, thereby
polluting them. The concerned State Pollution Control Boards (SPCBs) are responsible

for controlling and monitoring pollution in the rivers.

As per the information received from Tamil Nadu Pollution Control Board (TNPCB),
Online Continuous Water Quality Monitoring System are installed in 3 rivers in the

State of Tamil Nadu as per details given below:

. River Cauvery - Upstream of Pallipalayam-Komarapalayam, Downstream of
Pallipalayam-Kokkarayanpettai and confluence point of Noyyal at Tamil
Nadu Newsprint & Papers Limited (TINPL) intake

. River Bhavani (Tributary of Cauvery) - Downstream of river Bhavani at

Mettupalayam at Alangompu
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. River Thamirabharani - Manappadaivedu, Cheranmadevi and

Vikramasingapuram

Online water quality monitoring instruments function properly only if there is a
flow in the river. Almost all the rivers in Tamil Nadu are non perennial, and water flows
only during monsoon season. Central Pollution Control Board (CPCB) in association
with the State Pollution Control Boeards monitors the river water quality across the
country through a network of monitoring stations on various rivers under the National
Water Quality Monitoring Programme (NWQMP).

To control discharge of industrial effluents, Central Pollution Control Board (CPCE)
and respective SPCBs/Pollution Control Committees monitor industries with respect to
effluent discharge standards under the Water (Prevention and Control of Pollution) Act,
1974 and the Environment (Protection) Act, 1986. CPCB has directed all 17 categories
of highly polluting industries to install Continuous Effluent’/Emission Monitoring Systems
(OCEMS) for continuous check on pollution levels. As per the status available with
CPCB as on 31st July, 2019, there are total 227 such industries in Tamil Nadu, out of
which, 203 units have installed OCEMS.

DR. SASIKALA PUSHPA RAMASWAMY: Sir, as per the Report, 227 industries
are considered to be highly river-polluting industries. I want to know, through you,
from the hon. Minister when will the Government {inish installing Online Continuous
Effluent Emission Monitoring Systems to check and prevent the pollution levels of

these industries?
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DR. SASIKALA PUSHPA RAMASWAMY: Sir, the most important river and water
body pollution source is considered to be non-treatment of sewage by the local bodies/
State Governments which fall into the river system. [ want to know, through you, from
the hon. Minister whether the Central Pollution Control Board 1s coordinating with the
State Pollution Control Board and, through that, with the State Government to control

all this pollution and save our holy rivers.
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MR. CHAIRMAN: Now, Shri T.K. Rangarajan. The question 1s specific to Tamil
Nadu,

SHRI TK. RANGARAJAN: The pollution of Amaravati River 1s caused by the
chemical industries at Tirupur and pollution of Cauvery River is coming because of
paper industry, sugar industry and every other industry there. These are not small-scale
industries. Through you, Sir, I would like to know whether the Minister's attention has
been brought towards pollution of Cauvery and Amaravati Rivers, and, If so, what
steps he 1s going to take to correct it because it affects agriculture, it affects the cattle

and it affects the human beings.
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